CEMTRAL ADMINISTRATIVE TRIBUMAL
PRINCIPAL BEMCH

O.A. Mo.ld0s OF 2004
New Delhi, this the Znd  day of June, 2004

HON'BLE SHRI JUSTICE %.3. ARGARWAL, CHATRMAM-
HOMNTBLE SHRI S.A. SINGH, AUMINISTRATIVE MEMBER

Mumtaz ahmad aged about 45 vears
S0 Shiri Shamsuddin,
Waorking as 3ection Engineer/Signal,

Satety, tNorthern Railway, Head Quarters

D fice, Baroda Houss, New Dalhi

Rio 15979, Rallway Colany,

Delhi-~ ﬂu” wewo fApplicant

By advocates : Shri H.P. Chakraborty with
Shri S.K. aryva)

YErsus
Jo The Union of India Through
The General Mana ager,

Marthsrn Rallwuu i garoda House,
Maw Dalhii”™

]

The = Zenior Divisional Sigr
Talacom Engineer(Sh.Shamindes
Divisional Railway Manager’s
Mortharn Rallwaw,
State Entry Road,
Mew Delhi. v Respondents

1al &
roSingh)
Dffice,

DROER (ORGLD

SHRI _JUSTICE V.S. AGGARWAL =~

1

The l=arned counsael for the applicant states
that he may be permitted to withdraw the present
Original application with libesrty to file a freszh
Driginal @&pplication in case any adverée order is

passad henceforth. Aallowad ss praved.

2. Subject to aforesald, the present Original

Spplication~iz diamissed as withdrawn.
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(é.ﬁ, SIWGH) : (V.S. AGGARWAL.)
ADMINISTRATIVE MEMBER CHAIRMAN
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